Title: Regarding deletion of names of original Muslim voters and inclusion of fictitious names in the voters' list in
Thakurdwara constituency of Uttar Pradesh.

BEGUM NOOR BANO (RAMPUR): Mr. Deputy-Speaker, Sir, | would like to draw the attention of the Government to
a very serious matter of deletion of names from the Uttar Pradesh voters' list. Names of lakhs of Muslims have been
deleted in the entire State.

13.08 hrs. (Shrimati Margaret Alva in the Chair)

For instance, in the Constituency called Thakurdwara, names of 15,800 Muslim voters were deleted and 21,000
fictitious names were included. This happened in December, 2000. On the 23rd of December, 2000, | had filed a
complaint with the Election Commission and they had directed the Government to test check this complaint. Eleven
PCS officers, including the SDM, were asked to test check this. Under pressure from the BJP Government in the
State, they said that all these things were all right and there was nothing wrong with the voters' list....(Interruptions)
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MR. CHAIRMAN : Are you going to allow us to finish? The hon. Speaker has admitted her and she is making a
statement.
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SHRI PRIYA RANJAN DASMUNSI (RAIGANJ): Madam, she is a Member of the House. She should be allowed to
speak. ...(Interruptions)

BEGUM NOOR BANO : Madam, on 5t September, we filed another complaint to the Election Commission and
taking that in view they have sent a team of their officers from Delhi to check it out there in Thakurdwara. They
found that all the complaints were hundred per cent correct; 15,800 names of the Muslim voters were deleted
21,000 names of fictitious voters were included in this. That comes to 36,800 voters. This happened in one
Assembly constituency. On that, they took an action and they suspended four officers = the D.M., the S.D.M., the
Tehsildar and the Naib Tehsildar. After that they again asked for house-to-house checking. Now the teachers are
making list of voters.

What is happening now again is that the teachers are being pressurised to delete the names. It is happening all
over Uttar Pradesh not only in this one Assembly constituency but it is happening in another Assembly constituency
of my parliamentary constituency called Swar. The problem is that if this sort of a thing is happening, that means
lakhs of names are deleted. This report is coming from all the Assembly constituencies of Uttar
Pradesh....(Interruptions)
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(Interruptions) ™

MR. CHAIRMAN : Why are you obstructing a lady Member from speaking? Please let her speak.

..(Interruptions)

MR. CHAIRMAN : Please sit down. The hon. Speaker has allowed it.
..(Interruptions)
MR. CHAIRMAN : Nothing will go on record except the speech of Begum Noor Bano.
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MR. CHAIRMAN: You should write to the Election Commission about it.

...(Interruptions)
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SHRI PRIYA RANJAN DASMUNSI : Sir, they are taking away the rights of the people by deleting their names from
the electoral rolls&€} (/nterruptions)
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Commission that a proper process is evolved and it is implemented.
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MR. CHAIRMAN: Please sit down. You have already finished. Now, Shri Tiwariji will speak.

...(Interruptions)
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MR. CHAIRMAN: Please take your seats. Otherwise, | will adjourn the House and none of you will be called.

...(Interruptions)
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MR. CHAIRMAN: Hon. Members, please sit down. Let me speak.

...(Interruptions)

MR. CHAIRMAN: Kunwar Akhilesh Singh, | am asking you to please sit down.

...(Interruptions)

MR. CHAIRMAN: Kunwar Akhilesh Singh, | am asking you to please sit down.

...(Interruptions)
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SHRI BASU DEB ACHARIA (BANKURA): Madam, please give me a chance. | have also to raise a very important
matter....(Interruptions)
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